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Serlclur". Allllp,' Sf nlor Deputy Librarian, 
Natlonsl Library, Calculla 

~ . SHRI ABDUL GHANI DAR: 
WIll the Minister of EDUCATION AND 
YOUTH SERVICES be plealed to state: 

(al wbether Justice Kbosla. in bis report 
on strained relations among the members of 
the staff of tbe National Library, Calcutta, 
has passed serious IIrictures asair 5t the 
conduct of the Senior Deputy Librllrian; 
and 

(b) if 10. whelher a copy of those 
striclurcs will be laid on the Table of the 
House along with action prorosrd to be 
taken against the saId Senior Deputy 
Librarian? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRf BHAKT 
DARSHAN) : (al and (b). H will not be in 
the public interest to disclose at lhis stage 
the contents of tbe report of Justice Kbosla 
on tbe National Library, Caa-ulla. The 
question of re ~asing th' report and tbe 
action on its recommendati lns are under 
consideration. and a decision in this behalf 
is expected to be taken shortly. 

Riols on Regional and Lingual Issues 

933. SHRI ABDUL GHANI DAR: 
Will tbe Minister of HOME AFFAIRS be 
ea~e  to state the number of riots that 

have t,ken place in tb= last three years on 
regional and lingual hlues in each year and 
the reasons for the same ? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTF.R OF 
HOME AFFAIRS AND M ~,  OF 
PLANNING (SHRIMATI INDIRA) 
GANDHI) : Information i. being collected 
from the State Governments and will be 
laid OD tbe table of tbe House in due 
courlC. 

Posting 01 Librarian, Nallonal Library 
(;alc:atta 

934. SHRI ABDUL GH"NI DAR: 
Will the Minister 'of EDUCATION AND 
YOUTH SERVICES be pleased to .tate : 

(a) whetber' JUstice Kbosla, In bf. 
re port OD strained relat lODi among the 
members of the staff of the National Library 

Calcutta, bas recommended tbat tbe present 
Librarian, National LibrarY be moved out 
of (,.alcutta aDd be given an equally 5uitable 
post elscwhere : aod 

(b) If 50, what post as lucb is heing 
offered to him ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN) : (al and (b). It will not be 
in tbe public interest to disclose at this 
stage the contents of the report of Justice 
Kbosla on the National Library. Celcutt., 
which is under consideration, 

Baa on Entry nr Hippies Into tbe Country 

1/3S. SHRI N. SHIVAPPA: 
SHRI G. Y. KRISHNAN: 
SHRt MEETHA LAL MEENA : 

Will tbe Minister of HOME AFFAIRS 
be pleafed to .tate : 

<.) whether Goycrnment have received 
any memorandum from the States or the 
Delhi Administration f,'r banning the entry 
of hippies into the country: and 

(b) if 10, the reactioo of GoveromenS 
thereto 7 

THE MINISTER OF STATE IN THB 
MINISTRY OF HOME AFFAIRS, 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSIRIAL RESEARCH (SHRI K. 
C. PANT) : (a) No, Sir. 

(b) Does not arise. 

Use or Scbool Premls .. by Out,lde 
Orlllnisatioas la D.lbl 

936. SHRI S. KUNDU: Will the 
Minister of EDUCATION AND YOUTH 
SERVICES be pleased to stat: : 

(a) whether It is a fact tbat tbe Lieut. 
Governor of Deihl has issued instruction. 
to tbe Principals of the Government School. 
and aided Schools not to permit outside 
organisation. to UIO tbelr premlSCI ; 

(b) if 10, whether the Instruction. 
contain aoy de8Dltion of outside Orplllia. 
tiOOI : and 

(c) wbether discoul'ICI like Vedanta are 
permitted in tbe premlaa of tbe aided· 
School. ? 
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THE MINISTER OF STATE IN THI! 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHANI : (a) The Directorate of 
Education, Delbi bave Issued instructions to 
In the Government and aided scbools tbat 
the schools buildinps Ind their premises 
sbould be used only for teaching purposu 
Ind for cultural programmes intcuded for 
students and 6hould not be used for any 
otber outside programme. For otber 
programmes, prior permiuion of the Direc-
torlte of Education should be obtaiucd. 

(bl No, Sir; this bas not been consi-
dered necessary. 

(Cl The Administralion's orders arc that 
no religious lectures should be delivered 
within the permises of the schools under 
reference. 

on tr ti~n or Calicut Airport 

937. SHRI NAMBIAR : 
~  p, C, ADlCHAN : 
SHRI ESWAltA REDDY: 
SHRI C. JANARDHANAN : 
SHRI RAMAVAT"R SHASTRI: 
SHRI P. GOPALAN : 
SHRI VASUDEVAN NAIR, 
SHRI E K. ~  

SHRI P. P ESTHOSE : 
SHRI A. K. GOPALAN : 

Will the Mini'ter of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) what is the pre,ent stagc of tbe 
proposal to construct an Airport at 
Calieut ; 

(bl what is the estimated cost of the 
project; 

(c) what is the a'!'ount set apart this 
year; and 

(dl when is the project likely to be com-
pleted? 

THE MINISTER OF TOl'RISM AND 
CIVIL AVIATION IDR KARAN SINGH'): 
lal Tbe project has t-cen approved in 
principle and the State Government have 
already initiated land acquidtion proceedings 
for this purpose. 

(b) The IIIlI scope of Ibe work involved 
is beina v.orked out. 

(c) An amount of Rs. 9,07,9251- lanc-
tioned for the acqul8ilion of land is nail. ble 
for cxpeuditure thi. ycar. 

(d) After the land acquisition proceed-
ings have been completed by the State 
Government, otber works will be takcu in 
hand to the extent resources can be found 
within the Fourth Plan ceiling. It is not 
possible at this stage to give Ihe date on 
wbich the airport will be commissioned. 

USSR Sblpments to India 

938. SHRI SHEO NARAIN : 
SHRIGEORGEFERNANDES; 
SHRI HEM BARUA : 
SHRI DEVINDAR SINGH 

GARCHA: 
SHRI NATH PAl: 
SHRI MANIBHAI J, PATEL: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) what are the resuils of the investiga-
tion by the Bombay Port Trust in conneclion 
with tne allegatiou that Russia has been 
under-invoicing the weight oC the cargo 
~hi  Crom Russia to India; 

(b) whether Dny other enquiry has been 
made into the complaint and, if so, the 
results thereoC: and 

(c) in case the allegltion has any truth, 
the action the o~r men  of India is taking 
in this connection? 

THE MINISTER OF PARLIAMEN. 
TARY AFFAIRS. AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIAH): 
(a) and (b). The investigations reveal that 
there is ,ome basis for the allegation and 
that certain discrepancies were found in the 
weights oC packages at the time of discharge 
from the ship "Vishva Prabha" ; there were 
instances of both n ~r mat kins and over 
marking of weillhts. 

(c) The I esults of the analysis carrie:! 
out by lhe Bombay Port Trust in respect or 
the cons gnmeot brought by S. S. "Vlshva 
Prabha" were broullht to the per.;onal notice 
or the local Russian representallves of (I) 
the Soviet Ministry of Merchant Marine. (21 
the Black Sea Steamship Co. and (3) Sov-
fracht, by the Docks Mansger, Bombay Port 
TrUlt, who held a meetiDI witb them. These 
represeotati\'CS have assured tbat they would 
take up the matter wub the appropriate 
autborities In RUisia. In addition 10 this 
the matter has also been taken to the nOlice 
of tbe Indian Counsellor lCommercial) to 




